
FORM- G 

INVITATION FOR EXPRESSION OF INTEREST 

 FOR  

MAJESTIC HOTELS LIMITED  

OPERATING PARK PLAZA, HOTEL AT LUDHIANA 

 

(Under Regulation 36A(1) of the Insolvency and Bankruptcy Board of India (Insolvency  

Resolution Process for Corporate Persons) Regulations, 2016) 

 

RELEVANT PARTICULARS 

1. Name of the corporate debtor along with 

PAN/ CIN/ LLP No. 

Majestic Hotels Limited  

CIN: U55101PB1989PLC037667 

2. Address of the Registered Office  Majestic Park Plaza, Bhai Bala Chowk   

Ferozepur Road, Ludhiana, Punjab -

141002 

3. URL of website https://majestichotel.ibc2016.net/ 

 
 

4. Details of place where majority of fixed assets 

are located 

Majestic Park Plaza, Bhai Bala Chowk   

Ferozepur Road, Ludhiana, Punjab -141002 

5. Installed capacity of main products/ services  

 

114 rooms (with 77 rooms being presently 

operational), along with 5 banquets halls of 

different sizes, 3 restaurants, swimming pool, 

Spa, Gym and other facilities. 

6. Quantity and value of main products/ services 

sold in last financial year 

Sales in FY 2025-26 

Rs. 22,36,01,868 (Provisional) 

Sales in FY 2024-25 

Rs. 21,68,90,154 (Audited) 

Sales in FY 2023-24 

Rs. 21,43,36,722 (Audited) 

7. Number of employees/ workmen 166 

https://majestichotel.ibc2016.net/


8. Further details including last available financial 

statements (with schedules) of two years, lists 

of creditors, relevant dates for subsequent 

events of the process are available at: 

 

Details of the process and manner of 

submitting an expression of interest in the 

corporate insolvency resolution process 

(“CIRP”) of the CD, including the eligibility 

criteria for prospective resolution applicants 

(as approved by the CoC under Section 

25(2)(h) of the Insolvency and Bankruptcy 

Code, 2016 (“Code”), are set out in the 

detailed Invitation for Expression of Interest.  

 

The detailed Invitation for Expression of 

Interest containing these details, is available 

on the website of the CD and can be accessed 

at [insert].  

Any other details may be sought by sending a 

request to the Resolution Professional at:  

MAJESTICHOTELS.CIRP@GMAIL.COM 
 

   9. Eligibility for resolution applicants under 

section 25(2)(h) of the Code is available at: 

    10. Last date for receipt of expression of interest 17/07/2026 

11. Date of issue of provisional list of prospective 

resolution applicants 

22/07/2026 

12. Last date for submission of objections to 

provisional list 

27/07/2026 

13. Date of issue of final list of prospective 

resolution applicants 

01/08/2026 

14. Date of issue of information memorandum, 

evaluation matrix and request for resolution 

plans to prospective resolution applicants 

06/08/2026 

15. Last date for submission of resolution plans 05/09/2026 

16. Process email id to submit Expression of 

Interest 

MAJESTICHOTELS.CIRP@GMAIL.COM 

 

mailto:majestichotels.cirp@gmail.com
mailto:majestichotels.cirp@gmail.com


17. [Details of the corporate debtor’s registration 

status as MSME.] 

NA 

 

Note:  The timelines as stated herein remain subject to modification / extension with the approval 

of the CoC. 

 

Sd/- 

 

Mr. Krishan Vrind Jain  

Resolution Professional  

In the Matter of M/s Majestic Hotels Limited 

Regn. No. IBBI/IPA-001/IP-P00284/2017-2018/10528 

Registered Address: 1139, sector 82A, IT City, 

Block B, Behind WTC, Sahibzada Ajit Singh Nagar, Punjab ,160055 

Email for Correspondence: majestichotels.cirp@gmail.com 

Registered Mobile No. 9417009490, +91- 62832-81078 

 

Place: Chandigarh 

Date:  02.07.2026 
 

mailto:majestichotels.cirp@gmail.com









